In The Central Administrative Tribunal

Jaipur Bench, Jaipur
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(N. P. NAWANT)

ADMINSSTRATIVE MENBER
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JUDICIAL MEMBER.
Mr. P.W.Jzti, coungel for the spplicent
Mr. V.S.Gurder, counse]l for ths vespondents
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Judl .Memker

(M. B ATAWANT )

Adir. Member




